Onlooker Building, Sir B M. Rpad,
Fort, Mumbbai 400 001, Ind:a
Telephone: 497 {22) 6140 3500 7 65

EGAL

tes & Salicriors

D WWW.LIVELAW.IN
Umit Mo, 1to 12, Ground Floor,

Rel No BDCISSH302020 {7 Nowemnber, 2020

Tuy,
A, Rashid Siddigues
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Defmmatury, libelous and dervgatary videos published by you on the You'lube

He:
channel Le. 'F'F News®,
] We represeint Me Akshay Kumar, and on whose jnstructions we are adidressiog you as
wirder.
2 On 3% Angost, 2020 our client has gome apmo the follawing videos Csaid Videos™)
that yau fave pasted on the YouTybe channel 'FF News (said YouTube Channel™y:
tar “Dreakivg Sushant kF Dairey e Al foumar b BHD TLai Muaao? Adiiya
Thukrey se Secret meering Khalsg®. published on 1% August. 2020 by you on the
sabd YouTube Channel
[hibps e sertiihe comewateh =D TRC AL L)
ihy 'H-n.:uFfing Sustuint Cose R lebe Aditeg Dlhghres W1 Secrct meeting. Akshay Kumu
BHI Saantil, Commisaine, published on |-'.I!|,||,:u‘-I. 202 by sou on e said
YouTube Chamnel )
Thiepss i youtubg com w aigly =i gy N hE )
(€} “Breaking Rhea Bhasg Chuki 1 Videsh Akshay Kumae Ne Bheia Tans Aarop
Secret hlc::ring K Sach ve 1™, published on 3™ Awgust, 2020 by vou on e soid
YouTube Channel
[hitpssifwwa s ot comrwateh v = NTirA 28008 =25]
{d) 'Hreakillng [ bz fll.lk.lll!u::.' ko :‘51‘5‘"4}- Kumar ke Prvese Jet S Canada [_||.1'¢j;,'|. BN
kuch din ke live'. poblished on August, 2020 by zou on the said YouTuobe
Channel
[hirpsefwas w o voutube gom watehifv=el 'eapl Tyssd& Teature=y outy be|
fed "Mecakimy Rhea Chakarboty Ko Conmda Bheia Oy Kitne logo Se Sappoit Kiva
Abksluy Kuemar Ka Ghar I Bai®, published en 8 August 20240 by v en the said
You ubie Channgl
ierpsi v v purubecom warch Mfearure=ahared v=izpL IN TEHIY & app=deskrops
LTI
e Theaking Rhea Chakarbaty Koo Abshay Kumar Ne Canada Tak Palwchava? Media
it Whuliasa Al Bhae Ml punlished on 4% Augost, 2020 b vou on the said
YouTobe ©hanne|
[htpssfwww voutybe comiwatcli =0g8'WiwmShi |
3 Recently, cur client has also vome aeross the following videos (“said Further Videos™)

which yiou have posted on the said YouTubez Channel:

‘Breaking Sushant ki Dairy ke Waili se Akshay Komar Ne Phir Kiva seeret meeting

(a}
Adityy  Thakrey  Comisne’,  poblished by you on 6 August, 2020
[t www voutibe. com/watch =k SFBy 22SWE R & =1 85]
(b)  Breaking Sushant ki Dairey Me Akshay Kumar Ka Jikr. Wahi Page Hatye Gye
by vou on Tth Avpust

Khulasa, published
| bips:fiwww s outube com/watch?v =y 28k UTrA vp |

v
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park e heeting karte the

‘Hreaklng Aditva Thak s T
Hreakiing ity Thakres, Aksliy Kumar Shivaji 16" Aupust. 2020

ich
Sabool  Hai Bada  Khulasg' publistied by you  on
(Bana:ifwive.y wutuhe comiwarel) v =Ty Huil IdeRe ) T

1di I]'"L';.ll';i”L‘ R!r..! Sustum K []I]irl.‘._\-_ﬂ,[-,gﬁ\. SEInE Ne ]ILI['-‘“.“'I" Lllh kea Davea
Palive se Mithe” Bada Khulasa, pibilished i“ vou on 2010 Augusl, 2020
[htros: v vinplube COT Y il M HMI'M|

ter  Breabing Ahshay kumiy A Aaiir khian koo Whasapp Chan Prigs R baare me
(A El1il‘*. Pilh“ihl:l.f h‘| Vau o 2| h\.‘|"|\'1|l|'t.'f. 2020
fhopaiwsw seutube s et W pREGET NS

(0 Breaking! Akshay Kumar Maag; maangne ke Baad, PPurs Bollywod ab Maali

madngegd kyu? Janta o bekuf ha, published by you on 40 Detober, 2020

[hetps=tawww v outube comiwiteh?y = RAgmA 02 Gik]

The said Videos and said Further Videos, make several false and baseless allegations
against our 1."||'cm inclirding bt nat Tinnired o

(a)  that our client helped abscond Rhea Chakrabons o Canada;

(by thar vur cliznr has had “secrel mectings” with Mr. Aditya Ilmlkl'u_'-. members ol the
Mumbai police and the Commissioner of hMun b Police. to Jdiscuss the case of Mr.
Sushant Singh Rajpur and Rhey {'h:t!\nhllﬂ}:

() ihar @ Jiney of Mr. Susham Singh Rajpul has been discovered which srates that our
client waonied 1o play the role of ALS. Dot in the movie "M Dhoni: the untald
story” and our client was upset about the faer that Mr Sushant Singh Ragput got the

sl

AL the putsel, o clenn states that the said Videos and said Forther Videos are entirely

und :]h.'il.'tllrﬂ!r}' false, Allacious, frivoleas, seandalous. Jderogatory and LJI.‘[-..'H'F'IJTUI_N. The

sutd Videos and sad Turther Videos have been intentionally published with s
sensational headlines/captionsivideo titles, to mislead the public and lower the esteem of
our client wnongst his fans and public in general. The said Videos and said Further
Videos, are just a cheap publicity stunt with a motive to increase the truflic on the said
Youtube Channel. Our client is a reputed and successtul personality in the Bollywood
industry. In the said Videos and said Furiher Videos. absolute make belief stories, with
no prool. have been weaved with a malicious intent to jeopardize vur clisnt’s imape.

character, eepulution, career and fan Jollowing,

Further, it has olso come o our clients attention that there are severy! uther platlorms
making similur allegttions and claims against our client and it is oul elient’s belief th
the said Videos and said Further Videos, will instigate the spread of disinfrmation ¢ fake
news and mislead the public about ongoing pofice and judicial matiers, as well as our

client.

Our client 1s indignant and absoluely vutraged ot the public embarsssment, discom lor
and anxiety. he lid w Gee because of sour talse, seandabous and derogatons Videos, for
no resson whatsoever,  The said Videos wid said Further Videos, 1when as o whole are
completely defamatory, derogatory, libelous and seandalous and has alleeted our client™s

reputation. geodwill and image.

Our client further siates that because of your scandalous, delimutory, libelous and
derogatory said Videos and said Further Videos, our client has suffered mental trauma.
agorty and huge loss including loss of reputation and goodwill, which our client
qeiintifies to Rs.500,00.00.000/- (Rupees Five Hundred Crores only.

Our client hereby calls upon you to:

a) publish an unconditional apology for publishing the suid Videos and said Further

Videos. on the said Youtuhe Cliannel and for making false. buseless. seandalous.
defamatory and derogatory allezations against our ¢lient:

ad

n



b)

)

oY

For IC Lega!

Parine,
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lake .Ii'L‘l".'\-l'l all the 31 Videos, sid Further Videns and all other videos COnCErimy
eur client, from the YouTybe Chunmel and any elber social media platforms;

refrain from publishing any such false, defamatory and seandalous videos with
Fespect tooour clien: and

Py 10 our client Ks $00,00,00,000: (Rupees Five Hundred Crore only),

within a peaod of three (33 days Trom the dute hereof, failing which our cliem

shall be ¢onstruined 1o mitiare appropriare legal proceedings as may be advised,

meluding criminal proceedings dgainst you, emirely at your risk, tasts and
consequences,



